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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 16.04.2021 (FRIDAY) 

COURT – III (VIRTUAL MODE) 

10:35 AM  
 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 1033 of 

2020 

 

Prasun Kumar 

Vs. 

EMM VEE Infrastructures (India) Pvt. 

Ltd. 

Through Its IRP Manish Agarwal 
 
 

Piyush Singh Abhishek Anand 

2.  Comp. App. (AT) 

(Ins) No. 1090 of 

2020 

Uco Bank  

Vs. 

Xenitis Infotech Ltd. 

 
 

Partha Sil   

3.  Comp. App. (AT) 

(Ins) No. 1099 of 

2020 

 
 

Gundeep Gurdeep Singh Sood & Anr. 

Vs. 

Corporation Bank & Anr. 

Arka Banerjee   

4.  Comp. App. (AT) 

(Ins) No. 76 of 

2021 

 
 

Canara Bank 

Vs. 

Valley Iron & Steel Co. Ltd.  

Anju Jain   

5.  Comp. App (AT) 

No. 275 of 2017 

& I.A. No. 3016 

of 2019 

Mcdonald’s India Pvt. Ltd. & Ors. 

Vs. 

Vikram Bakshi & Ors. 

 

 

 

With 

Niti Dixit 

Rahul Dave & 

Amit Dhingra A-1 

Sumit Chopra, 

ShivamRaheja & 

RaunaqMathur A-2 & 

3 

TejaKaria, 

AishuaryVikram&Sh

ubhaang Sinha-R1 & 

R2 

Pallavi Srivastava R-

7 

Rohit Sharma 

6.  Comp. App (AT)  

No. 280 of 2017 

 

Vikram Bakshi & Ors. 

Vs. 

Connaught Plaza Restaurants Pvt. Ltd. & 

Ors. 

 
 

TejasKaria 

Manu Krishnan 

Niti Dixit 

Sumit Chopra 

Pallavi Srivastava  

(R-8) 

7.  Comp. App. (AT) 

No. 33 of 2021 

 

Jatinder Singh & Anr. 

Vs. 

Registrar of Companies 

NCT of Delhi & Haryana 

 
 

CS Souarabh Gupta  

8.  Comp. App. (AT) 
 No. 233 of 2020 
 
 
 

Ashwin Khushaldas Banker 

Vs. 

Hitesh Chhaganlal Ambalia & Ors. 

 

Nikhil Goel  Aastha Mehta-R1 
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For Hearing 

9.  Comp. App. (AT) 

(Ins) No. 450 of 

2020 

 

Government of India, Through office of 

the Deputy Commissioner GST & 

Central Excise, Balasore Division 

Vs. 

Bhuvan Madan, Resolution Professional 

of Ferro Alloys Corporation Ltd. & Ors.  
 

 

Prasenjeet  

Mohapatra 

Nikhil Mathure 

Charu Bansal-R1 

Varsha Banerjee-R2 

Divakar 

Maheshwari-R3 

10.  Comp. App. (AT) 

(Ins) No. 1059 of 

2020 

 
 

Prudent ARC Ltd. 

Vs. 

Uranus Softech Pvt. Ltd. & Ors. 

 
 

Sumesh Dhawan  Iram Hassan-R1 

Siddharth Barua-R2 

11.  Comp. App. (AT) 

No. 147 of 2020 

 

Sheesh Mahal Inns and Hotels Pvt. Ltd. 

& Anr. 

Vs. 

Registrar of Companies, Delhi & Anr. 
 
 

 

Amrita Sarkar Kamal kant Jha 

 

 

 

 

 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board            -sd/-                   

2. Website: www.nclat.nic.in                                                                             Registrar       

http://www.nclat.nic.in/

